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PRESIDENT'S ASSENT TO BILL

Seoretary: Sir, I lay on the Table
the Appropriation (No, 2) Bill, 1967
passed by the Houses of Parliament
during the current session and assent-
ed to by the President since a report

was last made to the House on the
Tth July, 1967.

12.16} hrs. . .
PUBLIC ACCOUNTS COMMITTEE
Fmmsr REPORT

Shri M. R. Masani (Rajkot): I beg
to present the First Report K of the
Public Accounts Committee on Para
78 of Audit Report (Civil), 1967

regarding” the Purchase, of Road
Rollers. . '_
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Shri S. M. BanerJee (Kanpur): I

would only remind you that when
this question came up on the 13th

Mr. Speaker: All that you also want
is that the report must be considered.

Shri 8, M, Banerjee: At that time
you said, “I am not promising any-
thing now but I will consider”. Kindly
consider it because many interests are
involved in it.

17 ks,
"*-’ BUSINESS 0!‘ THE HOUSE

‘l'lta Minister of Parllamentary
Affairg and Commuuications (Dr. Ram

“UAUGUST 4 106%

B.OH. 17245
Subhag Singh): Government Business
in this: House duripg the week com-

mencing Tth Autlut, 1967, will consist
of:

-

(1) Further “consideration of the
‘Reports ‘of the Commissioner
for Scheduled Castes und
Scheduled Tribes for the
years~1964-65 and 1965-68.

(2) Consideration and passing of
the Unlawful Activities (Pre-
vention) «Bill, 1967.

(3) Ctms;de;atmn of a motion for
concurrence :for reference of
the Central Industrial Secu-
rity Force Bill, 1966, to a Joint
Committee. '

(4) Consideration and passing of
the Public Wakfs (Extension
of Limitation) Bill, 1967.

(5) Consideration and passing of
the Indian Official Seécrets
(Amendment) Bill, 196%, as
passed by Rajya Sabha.

(6) Disgussion on the Reports of
the. Educatipn Cbmmjssion
and - Committee of Memnbers
of Parliament on Education
on a motion to be moved by
the Minister of Educatien.

(7

—

Discussion on the Report of
the Dearncss Allowance Com-
mission on a motion to be
moved by Shri M. L. Sondhi
and others,

" (8) Discussion on the working of
the sugar Industry on =
motion to be moved by Shri
Kashi Nath Pandey.

Shri M. R. Masanl (Rajket): Sir,
may I make a suggestion for the hon.
Minister’s coasideration? Just now
you suggested a discussion on the food
situation. There is no doubt that this
is a matter of prime importance but,
alongside with that food problem,
there is another prohlem and that is
the eoonolmc recession, That in its
own way can be as dangerous for this
country as the food situstiom There



